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 SHRI  CHANDRAJIT  YADAV:  There
 ie  no  idee  of  abandoning  it.

 1282  brs.  :

 ESTIMATES  COMMITTEE

 Nuvery.geconp  Report

 SHRI  है.  K,  SINHA  (FPaizabad):  Sir,
 I  beg  to  present  the  Ninety-second
 Report  of  the  Estimates  Committee  on
 Action  Taken  by  Government  on  the
 recammendations  ccotained  in  their
 Seventy-seventh  Report  on  the  Minis-
 try  of  Railweys—Raiiway  Electrifica-
 tion  Projects

 12,82-1/2  hres.

 PUBLIC  ACCOUNTS  COMMITTEE

 Two  Hunprep  anp  ‘Tur  Rerorr

 SHRI  प्र.  N.  MUKERJEE  (Calcutta
 North-East):  4  beg  to  present  the
 fwo  Hundred  and  Third  Report  of
 the  Public  Accounts  Committee  on
 Action  Taken  by  Government  on  the
 recommendations  contained  in  their
 Hundred  and  Thirty-fifth  Report  re-
 lating  to  Chapter  I  cf  the  Report  of
 the  Comptroller  ani  Auditor  General
 of  India  for  the  year  1971-72,  Union
 Government  (Civil)~Revenue  Re-
 ceipts,  Volume  Y  tndsrect  Taxes,

 22.83  hes,

 JOINT  COMMITTEE  ON  OFFICES
 OF  PROFIT

 RecomMmenparion  ro  RAsyA  SABHA  TO
 ELECT  A  MEMBER

 SHRI  PATTABHI  RAMA  RAO
 (Rajamundry):  I  beg  to  move:

 “fhat  this  House  do  recommend
 ta  Rajya  Sabha  that  Rajya  Sabha
 do  clect  ong  member  of  Rajya
 Sabha  according  to  the  principle  of
 Proportional  representation  by
 tneans  af  the  single  transferable
 Méte,  to  the  Joint  Committee  on

 Committees
 Offices  of  Profit  in  the  vac#incy
 caused  by  the  retirement  of  Shri
 Venigalla  Satyanarayang  from  Ra-
 jya  Sabha  and  do  communicate  to
 this  House  the  name  of  the  mem-
 ber  so  elected  by  Rajya  Sabha  to
 the  Joint  Committee.”

 MR,  SPEAKER;  The  question  is:

 “That  this  House  do  recommend
 to  Rajya  Sabha  that  Rajya  Sabha
 do  elect  ane  member  of  Rajya
 Sabha  according  to  the  principle  of
 proportional  representation  by
 means  of  the  single  transferatle
 vote,  to  the  Joint  Committee  on
 Offices  of  Profit  {in  the  vacancy
 caused  by  the  retirement  of  Shri
 Venigalla  Satyanarayang  from  Ra-
 jya  Sabha  and  do  communicate  to
 thig  House  the  name  of  the  mem-
 ber  so  elected  by  Rajya  Sabha  to
 the  Joint  Committee.”

 The  mohon  was  adopted.

 ELECTIONS  TO  COMMITTEES

 Q)  Estrmares  COMMITTEE

 SHRI  9  K.  SINHA  (Faizabad):  I
 beg  to  move;

 “That  the  members  of  this  Hcuse
 do  proceed  to  elect  in  the  manner
 required  by  sub-rule  res)  of  Rule
 8]  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  Lok  Sabha,
 thirty  members  from  among  them-
 selves  to  serve  as  members  of  the
 Committee  on  Estimates  for  the
 term  beginning  on  the  Ist  May,
 1976."

 MR,  SPEAKER;  The  question  8:

 “That  the  members  of  this  House
 do  proceed  to  elect  in  the  manner
 required  by  sub-rule  (l)  of  Rule
 3ll  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  Lok  Sabha,
 thirty  members  from  among  them-
 selves  to  serve  as  membery  of  the
 Committee  on  Estimates  for  the
 term  beginning  on  the  Ist  May,
 1976,”

 The  motion  was  adopted.


